105 Written Answers

- Mwact of lategrated Rural Development
Programme on  rural poserty

1386. SHRIMATI KANAX MUKHER-
JEE: Will the Minister of AGRICUL-

TURE AND RURAL DEVRLOPMENT

he pleased (o state:

(8) what are the details of the impact
of Integrated Rural Developiment Pro-
gramme on (he rural poverty jn Iladia:

(b) how muny poor pecpis bave cros-
wed the poverty line during the period
from 1980 (o 19R85; and

(c) how ibs data relating to ihe decline
in the incidease of poverty Thave been
womniled?

THE MINWTER OFF STATE N THE
DEPARTMENT OF RURAL DEVELOP-
MENT (SHRI CHANDULAL CHAND-
RAKAR): (a) Under the Lntegrated Rural
Development Programme (IRDP), against
a target of asslting 15 million households
below the poverty line in the VIth Plan.
uply, Iapuary, 1985, 154 million families
had already Leen assisted.

Vhe tmpact of the programme v lerms
of inoreass n the income would be avail-
able when the evaluation peport on [RDP,
under preparation by the Programme Eva.
fupssom Orsemmvation of the  Planning
Corunission will be oob

w) wod () estimates are

Poverty
worked oul by the Planning Commission
an the basie of the Nutiont! Sample Sur-
Ex-
peoditure. The estimates of persons living
belaw the poverty line for 1979-80 were
worked out for the VIith Five Year Plun,
1977-78 for
which N.SS. data were available and cer-
tain assumptions. The next year for which

vey Data on household Consumer

vene the distribution  fos

household conswmer expenditure  survey
1983,
This data is being processed, The number
of persons crossing the poverty line  in

1980385 wil! ba known thereafter.

dats bas been collected relates to

[ 29 MARCH 1985 ]

|
/

fo Questions 106

Preferentia) treatment  of direct o ernits
in CIS

i387. PROF. C. IAKSHLIAN.'\'.\; Will
e Minister of INFORMATION AND
BROADCASTING be pleased to state:

(4) whal is the sumber of direc) ca-
“reis inducted ioto different Srades of
CIS gingg ity incepiion, 1, date, e
latives seniority asa.icudlo w “::d o.faolhm

i the integruted service roasier, @5 per
ths rules;

(s whether Government are  sware
that direct recruits into the JAG  197s
Were denied the semiority due to  them
under these rules; and

[) it so, what sieps Goveramest o
Foe o tike 1o restore their seniovity?

THE MINISTER OF STATE OF TH#
MINISTRY: Of INFORMATION AND
BROADCASTING (SHRI V. N. GAD
GIL): (a) The aumber of direct recruiis
appointed from time to time in  variows
grades of Central  Information Servic.
Groop “A" and Group ‘B’ till date is given
in the attachey slatement,  (See  below)
Their inter-se-=:njority in the relevan!
grades, except in case of direct recruits
appoinied 10 the Junlor Administrative
Grade on the basis of the selection med:
by the Unioy Public Service Commission
in 1975 and the direct recruits to Junio:
Scale who joingd after 198!, was deter-
mined in accordance with provisions con-
lained in Ministry of Home Affairs DM
No. 9-11.55-RPS (1 the 22nd Decembe:
1959,

'(t-,l and  (c) The Mider-se-seniority of
direct recruitg appointed to JAG on
the basis of selection made by Union
Public Service Commission in 1975 was
determineqd in accordance with an am-
ended provision in the C.I.S. Rules
notified in January, 1982, This am-
endment, inter-alia, provided thap the



